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(b) whether a statement will be 
laid on the Table about the DeW 
ljcences given to each business Arm 
• we t.he time of their ~ tlned for 
violation of foreign exchange rules? 

The MiDiater of lDdU5trJ (Sbrl 
ManDbhaJ Shah): (a) and (b). Lists 
of firms and individuals who are 
granted licences for starting new in-
cluatriea or for effecting substantial 
expansions to their existing industrlcS 
lire published regularly every month 
in the Journal of Industry and Tradl:' 
issUC(i by the Ministry of Commerct' 
and Industry. Care is taken to see that 
such firms who have committed any 
major violation of Foreign Exchange 
Rules or Rules and Regulations under 
the Import Trade Control Act or un-
der the Industries Act are not granted 
industrial licences. It is not possible to 
collect dNils as required in (b) for 
the la&t aeveral yean since these rtIIU-
lation!! under the different Acts .nave 
been enforced. But if the Honourable 
Ml>Jnber desires any information per-
taining to any particular firms or 
parties who have conunitted any major 
violation of these rules I would bl' 
,lad to furnish thf' details and full in-
formation about the same. 

.N .... 

.11. ( Sbrl Rem RaJ: 
'\. Sbrl P. C. Buroeab: 

Will the Prime MIDister be plealled 
to ate: 

Ca) the number of oIftcials and non-
offtciala killed by the Nap bostUee in 
the months ot December, lHO and 
January. 11181 in NHTA and Manipur; 
and 

(b) the aetion talren by Oowm-
mnt apt_ tbIID, 

ftePr ..................... ., 
.. lerul UaIn (11t.rI J ......... . 
Melin): (a) A statement Is placed on 
... Table or the lIoUie. .~ Appencl1z 

J. anaexuN "0. 1e"n 

(b). The people are cominl forward 
in increasinl numbers to give infor-
mation about the hostile movements . 
1'he Government are determined to 
continue intensive operations against 
the hostiles until law and order is 
fully restored in Nagaland. 

Hllndloom Industry in Rajasthan 

679. Stan Karni Sin,bji: Will the 
Minister of Commerce and nd ~tr  

be pleased to state: 

(a) whether Government have re-
ceived any proposals trom Rajasthan 
Government for iivini assistance to 
handloom industry during the years 
1959-60 and 1960-61; and 

(b) if so, the details thereof! 

'ne Miais&er 01 IDdastr1 (Shri 
Mauubbal Sbah): (a) Yes, Sir. 

(b) During 1959-60, the Rajasthan 
Government had proposed to put up 
schemes for the development of Hand-
100m Industry to the tune of 
Hs. 9,11,654 and durinl 1960-61 to the 
tune 01 Rs. 15,56,848. The total UDOWlt 
approved against these schemes of the 
Rajastman Government was Ra. 
7.76,348.50 during the year ~  

and RI. 3,25,435 during the year 
1960.-81. 

ProducUoa of )[badi ill PaaJall 

.... SIari Daqlt 81qb: Will \he Min-
ister of "-_ ad lad..., be 
ple&led \0 .tate: 

(a) the quantity of Khadi produced 
in Punjab durint lHO-61 ., far; and 

(b) tbe aqet bed for the produc-
tion at JChadi durtnc IN1-m 

fte ....... ., ... It, (1JIIri 
.... ........ ): Ca) A ata1emeat caD-
t.aInint .. required iDformatIon is 
~ en below. 




